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Aprilrasiroko‘agstabon was launchedby Janata .

Dalinprotestaganst Dunkei proposal all over
thecountry. The workers resorted tochakka jam
atalmostalithe Radway stabons inUttar Pradesh
The state administraton which 1s under
President's nule, resorted toindiscnminate lathi
chargeontheworkers at Kanpur, Gorakhpurand
scharthNagar. AtKanpur, womenwere dragged
fromtheir hairand were beaten up withshoes
At Gorakhpur twowomen named Geeta Pandy
and Punam Kishore were stnppedbefore police
officials Laterontheworkerwergarrestedand
putbehindthebars Thepolice officialbeaten
then severely atpolicestaton saying thatthase
people belong to Mandal and Masyd which
resultedinto fracture of hands and arms often
workers Protesting agamnstthus ighhanded-
nessthe local people stageddharnas Onthe
20th they staged a dharna in front of Distnct
Collector Office and lateronat GPOpark Srr,
through you, | would like to say thatthus was a
democraticand peaceful agdation organssed by
Janata Dal and Leftfronts todrawthe attention
of the Govemmenttowards the senous conse-
quencesof Dunkel proposal but the Govermnment
tnedtocrushandsuppresstheagttabon, beaten
the workers and stnppedthe wornen Therefore,
Iwouldhketoappeal tothe Govemmenttoorder
a judicial enquiry into it and punish the guilty
officials

SHRIBALRAJPASSI (Namntal) Mr Chair
man Sir lwould iketodrawthe attention ofthe
Government towards an article appeared in
Rashtnya Sahara newspaper under caption
Bharatgulamwkior' Therecklessforeignioans
beingtaken by the Govemmentare increasing
debt burden onthe country There i1s debt of
thousands of rupees an every citizen of our
country Manycmizens havesentchequeof Rs
3180/-tothe president of India ortothe Finance
Minister Dr Abrar Ahmed to getthemselves
debtfree Itis mentronedinthe news thatthe
disastrous economic policies adopted by the
Government directly or indirectly amounts to
treason Such allegations leveledagainstthe
Governmentinthe newspaper have madethe
people worned
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Iwould like to request the Central Govemn-
mentthat it should make allthe things clearto
the people and political leaders of different po-
ihcalparties Thereisaneedtotellthe people
about the economic enisis and the direction in
which our country i1s heading so that country
couldbe saved from the disaster

SHRI DEVENDRA PRASAD YADAV
(Jhunjharpur) Mr Chairman, Sir, | wouldike
todrawthe atiention of the Govemnment towards
a matter of public importance The Central
Govemnmenthas cleared a planin 1989-90for
theconstructionof 135kms longlateral raod
from Darbhangato Forbesgan; in North Bihar
Twoyear have passed since then and all proce-
dures have been completed by the planning
commission but the construction work of this
lateral road s lyingin completedurto the non-
allocation of funds It 1s a matter of senous
concem

This lateral and border roads notimportant
onlyfromtransportation point of iew but also
from strategic pointofview Thisborder raod
would inkIndiaandNepal

Therefore |woulddemandthatthe Cen-
tral Government should immediately release
funds for the construction of this lateral road
and the construction work, which is lying n-
complete on this 135 km long road from
Darbhangato Forbesgan;shouldbetakenup
onwarfooting

[English]

SHRIJITENDRANATH DAS (Jafpaigun)
Mr Chairman, Sir, Iwouldjust hke to draw the
attention of the Govemment to the fact thatthe
Raiway Department has recently given an order
toclose downthe marshaling yard and steam
locoshedm Sikgun junction Daneeling, North
Bengal asaresuitofwhich allthe development
work, which was undergaing wasstalled The
doubling of Malda - New Bongaigaon line and
gauge conversion from new Jalpaigunto New
Bongaigoan Via Sihgun junction has already
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beenstopped These actions of the Railway
authorities have created a chaos among the
people of that areawho are agitated and also
amongthe employeeswhose futureisinthe dark
and who are in a very distressed condition

Hundredsof contractlabourershave beenthrown
outotthe job

Youknow Sir thatsiligunis averyimpor
tantcityandhasnow becomnethencrvecentre
ofthebusinessactivitics of the North E ast zone
Alsoforthe overalldevelopment of siigun town
rallway communication 1s very essential

I would like to draw the attention of the
Governmentsothatthe Government may re
voke these orders sothat the developmentof
siigunitown may standinabette position

MR CHAIRMAN We have almostcom
pletedthe list Thelistspeakeris ShriGirdhar
LalBhurgava

{Interruptions)
| Translation}

SHRIGIRDHARILAl BHARGAVA (Jaipur)

Mr Chairman Sir throughyou |wouldhketo
drawthe attentonofthe Govemmenttowardsan
importantmatter The CentralMinustry of Enve

ronment has issued a notification on the 28th
January buttheforestareahas notbeendefined
clearty nthe notification The areaswheretherg
1s no tree or where tree cannot be grown have
alsobeendefinedasforestareas Suchareas
have not been excluded from agniculture land
ceiing Act Ithas rendered 50thousand mine
workers and ownersjobless in Rajasthan Be

sides ithas ruinedthe economy of Southern
Rajasthanwhere 40 per cent of population s
directly orindirectly  (Interruptions) Therewa.
an earning of Rs 150 crores from this My
allegation 1s that it 1s not being exported to
international market  This concession was
givenwith aview tobning multinatonal compa
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nies to Indila The mine owners have
machinised (Interruptions) They areexporting
theirrgoods  (Interruptions) Hundredsofcrores
ofrupees of Rajasthan Finance Corporationand
Rajasthan Bank have been investedinthese
mines Itcanbeunderstoodif abanis imposed
an mining operation in thick forest areas but
wheie there 1s nn tree and no tree can grow
there (Interruptions) The defective notification
issued by the Ministry of Environment will have
natonwide effec ts Theyshould define the forest
arra so that mining operation may also be
saved

Sn youhave givenme little tme inthe end
whileotherhon Meinbers gotmoretime With
that I thank you sir

1332hrs
BUSINLSS O THE HOUSE
|English]

THE MINISTER OF WATER
RESOURCES ANDMINISTE ROF PARLIA
MENTARY AFFAIRS(SHRIVIUYACHARAN
SHUKLA) With your permission Sir Inseto
announce thatgovemment Businessduringthe
weekcommencing26th Apnl 1993 willconsist
of

1 Consideration ot any item of Govern
mentBusinesscaried overfromtoday s order

paper

2 Discussion & Voting onthe Demands for
Grants under the control of the Ministries of

(a) Defence

(b) Home affairs
(c) External affars
(d) Aguculture



